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to Unstarred Question No. 4586 on the 31st (a) whether the "train services were disloca- 
August, 1970 and state : ted at the Gangapur Railway Station on *he

Western Railway on the morn mg of 4th
(a) whether .he technical consultancy J-'y . 1971 for .bout 8 hours ;

agreement between M/s. Gherzi Textile Orga­
nisation, Zurich and M/s. Nowrosjec Wadia ( *>) ** due to the squatting of
and Sons (Private) Ltd., involving large ‘he Railway gangnr.cn who were piotcsting
remittances in foreign exchange has been *gai nst the attack by the Government Railway
approved for extension beyond the 30th June, Poli ce ^ * 1 *  *Fecioi cn the Raiway gangmen ;
1970 ; and and 1

(b) if so, the grounds and conditions for 
such approval ?

THE DEPUTY MINISTER IN THF 
MINISTRY OF INDUSTRIAL DEVELOP­
MENT (SHRI SIDDHESHWAR PRASAD) :
(a) No, Sir.

(b) Does not arise.

Representations by Railway Employees 
of Lumding Division

6729. SIIRI SAMAR MUKHERJEE : 
Will the Minister of RAI1 WAYS bf pleased 
to stale :

(a) whether a large number of Railway 
employees of Lumding Division, Assam, who 
went for representation to the Railway autho­
rities had been arrested and cases have been 
registered agaimt them dunng the month of 
June ; and

(b) if so, the reasons for their arrests *>

THF. MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) : (a) and (b). A group 
of railway employees led by the unrecognised 
Coordination Committee, who demonstrated 
in front of the office of the Divisional Superin­
tendent, Lumding, to represent certain griev­
ances, forcibly entered the office of the Divisi­
onal Superintendent and manhandled him. 
The Local Police registered a  ease under 
sections 147, 448, 353 of Indian Penal Code 
and arrested six employees in this connection.

Dislocation of Train service at Gangapur 
Station on Western Railway

6730 SHRI KRISHNA HALDER : Will 
the Minister of RAILWAYS be pleased to 
state ;

(e) If so, the action taken in the matter ?

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA^ : (a) Yes.

(b) Yes. This was due to squatting by 
gangmen, Railway employees of other depit- 
ments and outsiders who were protesting beca­
use one gangman, of Pilauda Station was 
alleged to have been beaten and manhandled 
by a Sub-Inspector, Government Railway 
Police. Gangapur.

(c) Station Officer, Go\ernment Railway 
Police Gangapur City along with other Govern­
ment Railway Pol.ce staflf have been shitted 
from Gangapur City, Railway Police Station 
and enquiry against them is in progiess.
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